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 SICK  TEXTILE  UNDERTAKINGS
 (NATIONALISATION)  BILL—contd

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  INDUSTRY  AND
 CIVIL  SUPPLIES  (SHRI  8  P  MAU-
 RYA)  8.7  I  beg  to  move

 “That  the  clause-by-cluuse  con-
 «sideration  of  the  Sick  Textile  Un-
 dertaking  (Nationalisation)  Bull,
 1974,  which  was  adjourned  on  the
 2nd  December  974  be  resumed

 snow’

 MR  SPFAKEP

 “That  the  clause-by-clause  con-
 sideration  of  the  Sick  Textik  Un-
 dertaking  (Nationalssation)  Bull,
 1974,  whih  was  adjournei  on  the
 2nd  Deenber  [974  be  mm  umed
 now’

 The  question  5

 The  motro,  was  adopted
 (h  terrupt  ons  )

 MR  SP:  ABITR  Item  No  7
 (ir  4  uptions  )

 SHR!  ShYAMNANDAN  MISHRA
 (Begusaia  )  J  want  a  Division

 MR,  SPIAKEE
 cleared

 Let  the  Lobby  be

 (Interrupt  uns)

 MR.  SPEAKER  Th  Laxrainatan
 Pandey  :

 (Ir  ter:  uptuins)

 Tam  sory  |  im  not  able  to  con-
 duct  the  piccee  lings

 Unter  ruptuns)

 SHRI  SHYAMNANDAN  MISTHRA
 (Begtsara})  I  have  been  rising  on

 a  point  of  order  (interruptions)

 SHRI  C  M  STEPHEN  (Muvatt-
 puzha)  The  position  is  very  clear
 Wan  mnint  nf  arier
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 SHRI  FILOO  MODY  (Gedhra):  On

 a  point  of  order  (Interruptions)

 SHRI  SHYAMNANDAN  MISHRA
 |  am  rising  on  a  point  of  order  Be-
 fore  the  hon.  Minister  of  Railways
 stood  to  read  out  his  statement,  I  had

 been
 rising  repeatedly  on  g  point  of

 0  r

 (Interruptions)

 SHRI  SHYAMNANDAN  MISHRA
 My  point  of  order  flows  from  the
 statement  made  by  the  hon  Prime
 Minister  My  point  of  order  at  this
 stage  is

 MR  SPEAKER  That  is  over  now

 SHRI  SHYAMNANDAN  MISHRA
 !  wanted  to  make  u  point  of  order
 befcre  the  hon  Munster  of  Railways
 tread  out  hi.  statement  I  rose  even
 then  Would  the  statement  read  out
 by  the  Minister  of  Railways  be  con-
 sidcred  to  be  in  order  before  my  point
 of  order  was  heard  by  the  Chair?
 That  is  my  point  of  order

 MR  SPEAKER  [here  is  no  pomt
 of  order  involved  in  this  That  u  all
 over

 Unterruptions)

 MR  SPEAKER  The  Prime  Min-
 ter  made  ०  statement  and  then  Shr
 Morarjibha:  Desa:  made  his  state-
 ment  After  that  there  were  no  fur-
 ther  statements  and  we  proceeded
 with  the  next  busmess

 The  doors  can  be  opened  now  Nei-
 ther  I  could  hear  anything  nor  the
 Reporters  could  hear  anything  There
 ig  no  use  in  keeping  the  doors  closed
 T  am  not  hearing  any  person  [  have
 not  been  able  to  hsten  during  this
 nowe  Huw  can  I  hear  in  this  nowe?
 Those  papers  which  could  be  laid  on
 the  Table,  T  alldwed  them  to  be  lad
 {  had  asked  for  the  voting  on  item  7
 but  I  chuld  not  listen  to  anything.
 All  the  items  that  could  be  laid  on
 thea  Tatda  t  howe  alinweart
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 SHR  SHYAMNANDAN  MISHRA:

 flow  you  Have  only  to  declare  that
 all  the  items  that  have  been  Listed
 you  have  passed.  You  can  make  it
 véty  simpler.....  (Interruptions).

 MR  SPEAKER:  I  can  say  some-
 thing  only  when  I  hear  I  cannot
 hear  now.

 SHRI  SHYAMNANDAN  MISHRA
 You  can  say  that  all  the  items  that
 are  there  upto  the  20th  December
 have  been  passed.  Your  task  will  be
 very  simple...  (Interruptions)

 MR  SPEAKER.  So  far  as  matters
 upto  the  Papers  to  be  Iaid  on  the
 Table  are  concerned,  they  are  allow-
 ed.  So  far  as  this  Bill  ts  concerned,
 after  al!,  the  repurters  will  have  to
 take  a  note  of  all  that  If  the  re-
 porters  .re  not  able  to  take  a  note  of
 that,  it  cannot  go  on  record.  So  far
 as  item  No  7  is  concerned,  I  am  told
 that  ‘hey  have  not  been  able  to  take
 ano’:

 PROF  MADHU  DANDAVATE
 (Rajapu:)  Sir.  I  am  rising  on  a

 point  of  order.  I  wil)  continue  to  do  sv
 until  you  declare  that  in  this  demo-
 cratic  Pirliament  no  point  of  orde:
 can  be  ra:  ed.  CUnterruptions)
 Sir,  are  you  listening  to  the  point  of
 order?  (Interruptions).

 MR,  SPEAKER  Let  all  the  other
 members  sit  down  and  let  there  be
 no  noise.  Otherwise,  how  can  I  lis-
 ten  to  the  point  of  order?

 SHBI  SHYAMNANDAN  MISHRA:
 I  tell  you  that  you  are  in  con-

 apiracy  with  the  ruling  party
 (jaterruptions)

 MR.  SPEAKER;  ‘There  is  no  puint

 dare
 sing  a  point  of

 oe
 when

 ig  90  mi  ise  are  nbt
 point  of  order.  You  are

 points  of  order

 &  +  Unterruptione)  ;

 Re.  Import  242
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 PROF.  MADHU  DANDAVATE:
 I  shall  continue  to  raise  a  point  of
 order....  (Interruptions).

 MR.  SPEAKER:  Now,  we  adjourn
 for  lunch  to  re-assemble  at  2.5  P.M.

 3.06  hrs.

 The  Lok  Sabha  edjourneg  for  Lunch
 till  Fifteen  Minutes  past  Fourteen  of

 the  Clock

 34.48  hrs.

 The  Lok  Sabha  re-assembled  after
 Lunch  at  Eighteen  Miuntes  past

 Fourteen  of  the  Clock

 [Mr,  Deputy-SPeaker  in  the  Chatr}
 RE.  IMPORT  LICENCE  CASE

 SOME  HON.  MEMBERS  rose—

 MR.  DEPUTY-SPEAKER:
 sit  down.  I  will  hear  you  all.

 Please

 at  ware  मिथ  (इलाहाबाद)
 उपाध्यक्ष  महोदय,  जिस  तरह  से  स्पीकर
 साहब  ने,  आज  सबेरे  कार्यवाही  की  है  वह
 सारी  की  सारी  कार्यवाही  रह  को  जाय  t

 बहुमत  के  घ॒मण्ड  में  अगर  सरकार  कोई
 कार्यवाही  करना  चाहे।  तो  काई  कार्यवाही
 नही  चल  प्रा ये गती  1  (व्यवधान  )

 PROF.  MADHU  DANDAVATE
 (Rajapur):  My  point  of  order  has

 been  pending...  (Interruptions),

 MR.  DEPUTY-SPEAKER:
 hear  your  point  of  order.

 PROF.  MADHU  DANDAVATE:
 In  the  morning,  after  the  Question
 Hour  was  over.  hon.  Speaker  an-
 nounced  that  the  hon.  Prime  Minister
 Would  make  a  statement  in  the  House
 and  after  that  Shri  Morarji  Desai
 would  giso  muke  4  statement.  The
 Prime  Minister  made  one  statement
 After  that,  Shri  Morarji  Desdi  also
 made  a  stateméht  and  at  thé  closed  of
 his  statement,  he  demanded  a  cate-
 gorical  agsurence  from  the  Prime

 I  will


